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Appendix 1. Photo Plates
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Plate 1: Congregation of migratory birds at study sites

Image 1.1: Flock of Black-tailed godwit at
EPS pond adjacent to saltpans.

Image 1.3: Flock of Eurasian curlew at TSC
wetland.

Image 1.5: Adults of Lesser flamingo at
Thane Creek mudflats,

Image 1.2: Flock of Grey plover at TSC
wetland.

Image 1.4: Flock of Marsh sandpiper at
BPS pond adjacent to saltpans.

Image 1.6: Subadults of Lesser flamingo
at Thane Creek mudflats,
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Plate 2: Migratory and resident birds at study sites

Image 2.1: Flock of Eurasian spoonbill Image 2.2: Flamingos feeding at Sevmi
at BPS wetland. mudflats,

LT Rt R s

Image z.3: Disturbed flock of Black- .4t Dicto of Slender-
tailed godwit at BPS wetland. billed gull at et

S B

—

[mage z.5: Female Common teal at
NRL

=] e

Image 2.6: Painted stork at NRIL.

W
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Image 2.7 Black coloured Lasser Image 2.8: Long-billed dowitcher at
flamingo at NRI wetland EPS wetland.

Image 2.9: Common redshank and Image 2.10: Common greenshank and
Wood sandpiper at EPS pond adjacent Marsh sandpiper at BPS pond adjacent
to saltpans. to saltpans.

Image 2.11: Little Ringed plover at Image 2.12: Ruff and Marsh sandpiper at
Nhava-Sheva mudflat. Belpada wetland.
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Plate 3. Habitats

Image 3.1: NRI wetland, one of the sites Image 3.2: Sewri mudflat.
possess a large congregation of
gos.

Image 3.3: Belpada wetland. Image 3.4: BPS wetland.
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Plate 4. Bird ringing and recoveries

Image 4.1: Installing the wader net
before ringing at BPS saltpans.

Image 4.3: ed individual of Marsh
sandpiper at NRI wetland,

Image 4.5: Ringed individual of Little
Ringed plover at TSC wetland.

Image 4.2: Resightipg of ringed
individual of subadult Lesser flamingo
at NRI wetland.

Image 4.4: Resighting of ringed
individual of Lesser sandplaver at Thane

4.6: Ringed individual of Grey plover.
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Plate 5. Some of the existing disturbances at study sites

i = "k
Image 5.1: Photographers at NRI Image 5.2: Saltpan extraction worke
wetland during the survey, at BPS zaltpans,

IS

Image 5.3: A dog on mudflats of Thane
creek,
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Annexure 1. Checklist of birds recorded from
Oct 2019-Mar 2020.

COMMON SCIENTIFIC > SE
NAME NAME STATUS | BPS | BEL | NRI | TSC TC W NS
Anatidae
Lesser Whistling | Dendrocygna M
; ; h o+
Duck Javanica
Indian Spot-billed | Anas
Duck poecilorhyncha i * = * K i
Northern
Shoveler Spatula clypeata M B + +
Northern Pintail | Anas acuta M il + +
Anas
Cazgancy querguedula M * * N
Common Teal Anas crecca M + + + +
Ruddy Shelduck | 1adorna M £ | a b | &
ferruginea
Podicipedidae
Little Grebe Tachybaptus R + 4
ruficollis
Ciconiidae
Painted Stork Mycteria R + + 1 + + + +
leucocephala
Phoenicopterid
ae
Greater Flamingo Phoenicopterus M & o . b o g a
roseus
Lesser Flamingo Pﬁoenzconams M + o i 4§ Te +
minor
Threskiornithi
dae
Black-headed Ibis | Lreskiornis R = | & & | &1 & 1 & | %
melanocephalus
s : Plegadis
Closgy il Jalcinellus M + i * i
Eurasian Platalea M N 5 N g 5
Spoonbill leucorodia
Ardeidae
Indian Pond i
Hevbi Ardeola grayii R + + + + + + r

Page | 53




323

Grey Heron Arded cinerea R + - +
Purple Heron Ardea purpurea R +
Striated Heron Butorides striata R
Cattle Egret Bubulcus ibis R
. Casmerodius
Great Egret albus R + + +
Intermediate Mesophoyx
Egret intermedia R * N N
Little Egret Egretta garzetta R + + B
Western Reef ;
Egret Egretta gularis R + + +
Phalacrocoraci
dae
Little Cormorant P{!a!acmcorﬂx R + -
niger
Accipitridae
Shikra Accipiter badius R
Black Kite Milvus migrans R + -
Western Marsh Circus
5 - M +
Harrier ACTUGINOSUS
Greater Spotted .
Eagle Aguila clanga M
Brahminy Kite Heliastur indus R + -
Pandionidae
Pandion
Osprey haliaetus M
Rallidae
White-breasted Amaurornis R
Waterhen phoenicurus
Furasian Coot Fulica atra R 4
Recurvirostrid
ae
Black-winged Stilt Hnartopus R +
himantopus
Pied Avocet Recurvirostra M +
auosetta
Charadriidae
Red-wattled .
Lapwing Vanellus indicus R +
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Pacific Golden Plover Pluvialis M
Plover fulva
Pluvialis
Grey Ploear squatarola = +
Little Ringed Charadrius M "
Plover dubius
Kentish Plover Charadrtys M
alexandrinus
Greater Sand Charadrius
Plover leschenaultii
Lesser Sand Charadrius M N i
Plover mongolus
Scolopacidae
Ruff Philomachus M
pugnax
Common Snipe (:aH;nago M
gallinago
Black-tailed Limosa limosa M +
Godwit AR >
Bar-tailed Godwit | Limosa lapponica M
Long-billed Limnodromus M
Dowitcher scolopaceus
N Numenius
Whimbrel 7 b M B
g Numenius
Eurasian Curlew arquata M + +
Conumon y
Badabiank Tringa totanus i | + 4
Marsh Sandpiper | Tringa stagnatilis M +
Common < ;
I g S Tringa nebularia M + +
Green sandpiper | Tringa ochropus M - +
Wood Sandpiper | Tringa glareola
Terek sandpiper | Xenus cinereus M
Common s i
Sandoioer Actitis hypoleucos M + +
Ruddy Turnstone {1renﬂr1a +
nterpres
Great Knot Caha"r:s y
tenuirosiris
Little Stint Calidris minuta M + +
Temminck's Stint Cahdr:ts o M
temminckii
Curlew Sandpiper Lahdn_s _ M + +
ferruginea
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Dunlin Calidris alpina
Broad-billed Limicola M
Sandpiper Sfalcinellus
Laridae
Heuglin's Gull Larus heuglini M
Pallas’s Gull Larus ichthyaetus M
Brown-headed Chroicocephalus M . N
Gull brunnicephalus a
Black-headed Chroicococephalu M N 3
Gull s ridibundus
Slender-billed Chroicocephalus M
Gull genet
Gull-billed Tern | Gelochelidon M € | &
nilotica
Caspian Tern ty dr_'op TogE M +
caspia
Common Tern Sterna hirundo M
River Tern Sterna aurantia M
; Sternula
Little Tern albifrons M
Whiskered Tern }(l,hhd.‘_omas M + 4
ybrida
Alcedinidae
White-throated Haleyon R s
Kingfisher SMYrnensis
Common ;
Kaptcher Alcedo atthis R
Black Capped .
King ﬁslfgrp Haleyon pileata R
Abbreviations

R/M = Resident / Migratory, BPS = Bhandup pumping station, BEL = Belpada, NRI = Non-
residential Indian Complex, TSC = Training Ship Chanakya, TC = Thane Creek, SEW =
Sewri, NS = Nhava-Sheva
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MTHL -4"meeting with the Environmental Monitoring Committec08" January 2020

Project:  Mumbai Trans Harbour Link (MTHL)
Meeting: 4hmeeting with the Environmental Monitoring Committee for MTHL Project
Date/ Time: 08% january at 3,00PM

Venue: 9th flogr, Committee room, MMRDA

The Attendance sheet is attached herewith as Annexure 1,
- L The meeting started with a welcome to all attendees.

2. The minutes of the last meeting and compliance for the same were explained by the
General Consultant. BNHS enplained that the samples collected from various
locations within Right Of Way (ROW) of MTHL as well as outside of ROW and testing

for heavy metal and PAHS (Oil spill) will be carried out at Salim Ali Centre for
Ornithology and Natural History (SACON). However, SACON is adding new
equipment in their laboratory and hence taking time for the sample test reports of
toxicity analysis. BNHS assured that they will start sending samples from end of
month of January 2020, Dr. Apte of BNHS informed that BNHS has already started
collecting samples of water (640 samples per month), sediment and animal tissues
from dead carcasses and the same are being tested on regular basis. Dr. Apte further
informed that other heavy metals like Cadmium, Chromium, Nickel have also been

added in testing to the existing ones.

3. The Committee members opined that the BNHS monitoring shall cover locations in
the area up to Mulund / Airoll Bridge and also near to the Mahul creek. This was
agreed by BNHS.

4. The Committee enquired about the outcome of study with régﬁect to correlations
- between delayed arrival of Flamingos this year and ongoing construction of MTHL.
Dr. Apte informed that the delayed arrival is not due to the project but it is due to the
extended monsoon (upto November 2019). This issue wi}l.be addressed in the BNHS
updates. The gpdate is issued eve_ry._’six months and the final report will be based on
these updates. Dr. Apte further explained that it is too early to comment/identify

about the trend and it will take at least few more seasons to establish the trends.

E_;"l

BNHS explained about the studies and data collected till date and the same was

shown-to the committec. BNHS informed that the analysis will done after obtaining

W)
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MTHL ~4"‘meetin§ with the Environmental Monitoring Committee08" January 2020

data of 37 and 4% year. Additional studies are also being carried out based on feeding

patterns of the waders,

6. The Committee members discussed that toxicity data is a major concern and action
has to be taken on this,

7. Members enquired about the status of report prepared by T, Mumbai for
establishing the CETP at Mahul. The General Consultant informed that baseline

report is received.

8. Sr. Environmental Engineer, GC informed that as per the last minutes of meeting, a
format for the data library has been created for all the packages. After discussion, the

committee suggested that the ‘Scientific’ and ‘Statutory’ data shall be kept separately.

9. The meeting ended with a vote of thanks to all the members of the EMC.
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FLAMINGOS — MAY 2018 TO FEBRUARY 2020
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Photographs of construction equipment fitted with mufflers and exhaust
silencers

To dampen the impact of noise arising
from the construction activities Project has
installed Silencers & Mufflers to all

the equipments working at site
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#5d Power

‘ Generation

2020/9/16 14:16




373

s — . SUDHIR POWER LTD.

Plot No. 89 & 10, Athal Industrial Estate
Village - ATHAL, SILVASSA - 396 230. (UT o D. & NH |

This product conforms to the Enviroment (Protection) Rules
1986 and Notification No. G.S.R 371 (E) Dated 17th May 2002
(Noise Limit for diesel generator sets up to 1000 KVA) - 75 db
at 1 meter distance

Type Approval Certificate No. : [h—,‘ T VT 757

Product Mode! :
Sr.no.: '

| Date of Manufacture ;

2020/9/16 14:19
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EXHIBIT W 375

Government of Indi
Archacological Survey &f India
Mini Circle, Mumbai
Ston Fort, Mumbos 406 Q272

F. No: MTHC/NOC/2004-05/2 % | Dt 04-04-2008

To
v Shii D. B. Deshpande
Chief Engincer -
MSRDCLud
Rondry Warlt Bea Link Drojret Site ©ffice Cunnples
Opp. Bandra Ru,iumauon Bus Depot
K. C. Marg, Bandra (West, Mumbai 400 050

Sir,
Sub: Mumbai Trans Harbour Link Project - NOC for Elephanta PULL

This is with reference 1o the correspondence resting on the subject ciled above.

Having gonc through the various reports furnished by your technical group and
considering the fact that the Elephanta Islund is located at o distance of 3 km from the propased
MTHL Bridge and that the proposed project will not have any disturbing effect on the rock
formations of the sland as per the repart :;ubmutcd by M/S Consulting Enginering Services, moC
is hereby granted for the above project.. - '-

However, as suggested carlier, you may evolve a mechanism by which penodical
assessment will be done when the project takes of and also wrange for an 'on site’ visit 1o the
project site when the work is in process.

This ts for your kind iformation and NECeSSAry dction.

. " . " Yours i‘uzhiumi} /)

({ *. gNU‘- S wu\‘!
Sap"rmlm ing Archacologist
4 7
- 4
Copy 10: =
1. The Director General, Archacological Survey of India, Junpath, New Delhi for information
2. Director (M@wmcms) Archacological Survey of India, Janpath, New Delhifor information and
with reference 1o letier no, 24/14/2004-M dated 1 7th February 2005

Supering wending Aicliacologist

’S\”J&f‘;n il S,

,.,<.w e
AﬁCHECLGuzwL RiE \‘z&Y d?fmnfﬁ

fini Cllbhl btm Mwimd.l"l-o{} (448
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W\_Jﬁ ey L WY,
Praes g, g - 400 085.

Central Complex,
Trombay,
Mumbai - 400 085,

8.G. Markandeya

Controller

GOVERNMENT OF INDIA

HTHT ORATY] STRIET g
BHABHA ATOMIC RESEARCH CENTRE

Ref : CSO/CF-1/15(M)1201%) 3328 March 12, 2013

Sub : Mumbai Trans Harbour Link (MTHL)

1. Reference letter No. letter No. ED/MTHL/BARC/Visual barrier. 12 dated 12.11.20 requesting for in
principle concurrence for implementation of the MTHL Project.

2. The issue of height of the vision barriers was examined from the records held in the office and
MMRDA letter No. ED/MTHL/BARC/Visual barrier/12 dated 30.08.2012. It is felt that the purpose of
installing vision barriers is to ensure that view of the BARC facilities is blocked by fixing these
barriers. The exact height can only be fixed once the MTHL road surface is ready and a physical
check/examination is done to arrive at the correct length and height of the vision barriers.

3. In view of the clarification given by MMRDA vide letter No. ED/MTHL/BARC/Visual barrier/12 dated
12.11.2012 that the. schematic drawings for visual barriers are indicative and the same will be
finalized by the concessionaire once detailed proposals are submitted prior execution after
consulting the authorities, it is Telt that a height of 5 metres shouid meet the requirement for cost
estimation purposes.

4. In principle concurrence for implementation of the MTHL project is accorded subject to the following
stipulations : ' _

(a) The exact dimensions of the vision barrier will be finalized prior to the execution alongwith
physical review by-BARC authorites,

(b)BARC be associated in the detailed exarﬁination during the DPR stage as well as in the

S G Mgrkdndey a)
Controlier

construction stage of MTHL.

Shri .M. Sabnis
Chief Engineer
MMRDA

Bandra Kurla Complex
Bandra (East)

Mumbai 400 051.



/ EXHIBITY

AT Fax @ 02024381004
Gl :_lqjﬂihﬂl (14 linci) A / i
© 4380014, 24381028 E.mail @ wapis@imah.nic.in

Cj_[i‘.N'I'R:&i, WATER & POWER RESEARCH STATION
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No [0 1/8472005 = 3 < Dated * 31.01.2005
To

Shri D.B.Deshparde,

Chief Engineer,
Maharashire State Road Develapment Corporation i

Nepean Sen Road, Privadarshini Park,
MUMBAT- 400 936.

Sub @ Hydraulic model studies lor the proposed Mumbai Mainland
Link Project (Sewri-Nbava Link Bridge).
Rel': Your Letter Mo MSRDC/OZIMDU/MTHL/006 of 5 January, 2005,
Sir,

I is widerstood from letter under reference thut MSRDC has proposed o construct
MTHL ori ;]{}g|;_;-;1-e:_-;t o south of alignment considered durmg earlier studies., The BARC

.iiltulf.ajerty is approximately 900 mirs awasy from the bridge alignment. MSRDC requesied

fCWFRS to exaimine swhether proposed bridge alignment will apgravate siltation at BARC

intake, The malter was examined and if is felt that in view lage width of the creck und large

R T ek s e A i i e L i s . o LI b =

v will be relatively small and hence the construction of bridye

i i A g M

Wns Lhe olbstructipn to the flo

_I._:.-;.Qi:l!‘n«:}t apgravate problem of siltation at BARC intake.

Thenking you,
Yours faithfully,

ﬁ, Wb
=i ik

(. K.Khare)
Juint Direcior

DI e B Dty S des Lasdfinpein, @
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STATEEET &S udw
JAWAHARLAL NEHRU PORT TRUST

oo Aty ¢ e W, 9, s, w dE - 400 707
Port Office 1 ADMINISTRATION BLDGE,, SHEVA, TALUKA - URAN, MNAVE MUMBA] - 400 707, o = :
1 s () Chie! Manager (Oprn.3-022) 2724 2216, T3 Wt (W) Clie! Manager (AJOn. (022, 2726 2235, ooyt b lnpontgavin
o 3 e & i1 pro, (022} 2724 2218, T8 i TR Clhied Manager (Admn, 2022, 2724 2233, fmail zrﬂe‘z*@g},mpm,gm'.m
e wHam (56) Chief Manager (Finj-(022) 2724 2241, 4 Teus (0.Ad1.R ) Chie! Menager (PPD){D22) 27242326
F-EEE Dy.Conservalor-(022) 2724 2304

PPD/CM/MTHL/2015/ 19 & March 4. 2013.

| MC” ‘
The Metropolitan Commissioner,
MMRDA,

Bandra Kurla Complex,

Bandra (East)

Mumbai 400 051

Sub.: - Construction of Mumbai Trans Harbour Link (MTHL) .
Ref: Your DO letter no. ED/MTHL/ROW/Land-JNPT/135 dated 21st Feb., 2013,

Dear Sir.

This has reference to vour above cited letter regarding subject matter. An agenda item

containing the minutes of the meeting taken by the Secretary (Shipping) on 26" December 2012 with
the officers of the Gowvt. of Maharashtra, INPT and MbPT was placed before the Board of Trustees of
INPT in its meeting held on 28" February 2013. The Board resolved as under :
“RESOLVED THAT the proposal to re-align / review JINPT's expansion plans/designs including for
the creation of the Mega Container Terminal towards the north of the Port suitably. after considering
the minutes of the meeting held by the Secretary (Shipping) on 26™ December 2012 in New Delhi
indicating that NPT has to re-align its expansion plans/designs to harmeonise with the MTHI. project
as the MMRIDA cannot change the alignment of the MTHL project at the advanced stage of bidding.
be and is hereby approved™.

“RESOLVED FURTHER THAT the Port shall write a letter to the MMRDA conveying in principle its
non-objection to the alignment, subject to the condition that the construction activities and operations
of the MMRDA project shall not hinder the operations of JN Port in any manner and that MMRDA
shall ensure compliance of the requirements that the Deputy Conservator, INPT may stipulate from
time to time for its safety and uninterrupted operations™.

“RESOLVED FURTHER THAT payments must be made by MMRIDA as per the Land Policy for
Major Ports of the Govt. of India and the required formal agreement may be entered into with INPT by
MMRDA, and MMRDA may be requested that direct connectivity of the MTFL project be provided to
the Mumbai-Pune Expressway, NH-17 (Mumbai-Goa Highway). etc. instead of providing direct
interchange and dispersal of MTHL traffic on the already highly congested container roads leading to
‘;éthe IN Porp.”

Thanking vou,
Yours faithfully.

O terrid e
Qlrteridcs

' Chiet Manager
(Port planning and developement Departiment)

|

Hud sraferd ¢ 31 9 Wi, do3-1 Bfdn, avd ¢ Jex P, B e, 8- 400 005, WA GRWN 41226616 5600 e ¢ 61-22-6743 1116
MUMBAI OFFICE ; 31si FLOOR, CENTRE-1 BLDG., WORLD TRADE CENTRE COMPLEX, CUFFE PARADE, MUMBAI - 400 005, INDIA TEL.: 91-22-6616 5500 FAX ; 91.22.6743 1118

e feedl A wmR o e @1 ke ag |
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et EXHIBIT AA
CHIEF ENGINEE

MUMBAI PORT 1“11551 @‘ﬁé e g Ao oldree 379

Port i ouse MUMBAI PORT TRU Hag 9E g

o ! ! " } <1 e e RS . S
Shoorji Vallabhdas Marg, ' BAI P( ; I TRUST (Rﬁi_}tafﬂ, ?_lﬂ"’ﬁ dactaaTH
]r___“_:_hml3‘alla1-d Lstate, wwee siHEiBeet et it
LK for [ pi- 400001, CIVIL ENGINEERING DEPARTMENT  Zeud g,

ghone No.6636 4031
2d iy No 2261 6804
2 "’:c: Swwwmumbaiport. gov.in

Adg - w00 oo,

.i@&l‘fér: LELG YO

WaRT 25, 3347 wene

dd%ﬂé_, www.anumbaiport.gov.in

| 1
No.CE.CF.MTHL/92/ 72 %% W 0 MAR 2013
The Metropolitan Commissioner, FAX-26591112
MMRDA,

Bandra-Kurla Complex, Bandra (E)
Mumbai - 400 051. M-C .
Sip e TR z't-:’:‘n Lr.rfﬂvi' oifeRROT

Sub : Construction of Mumbai Trans
Harbour Link,

Ref: E-mail dated 20.3.2013 from Addl.
Metropolitan Commissioner to
Dy, Chairman, MbPT.

On perusal of Addl. Metropelitan Commissioner's e-mail referred
above and with reference to Chairman's D.O. letter dated 15.3.2013,
this is to inform you that the matter is resting with Ministry of
Shipping, Government of India, s

. Though the MbPT has cleared the project "in principle”, the
permission for the use of the land, water area and air space required
for the proposed Trans Harbour Link and other related costs can only

- be decided once the new land pollcy 1s finalised by the Government .of
India,

3. MMRDA also needs to furnish a declaration/undertaking that
MMRDA will abide all the terms and conditions as per land policy to
be approved by Government of India as well as other terms and
conditions approved by MbPT Board.

- Thanking you,
Yours faithfuﬂ v,

b

(M.V. Batwardhan)
CHIEF ENGINEER
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GOVERKMENT OF MAHARASKTRA, HOME DEPARTMENRT (FORTS & TRANSPORT)

MAHARASHTRA MARITIME BOARD

Indian Mercantile Chambers, 3rd Floor, Ramjibhai Kamani Marg, Ballard Estate,
Mumbai - 400 001. Tel.: 22612143 Fax : 22614331,
Waebsite : www.mahammb.com  Email: ceommb@gmail.com

No. MMB/ENG/MTHL/ {§ L4 ‘2

TO / %2;‘2
\\7{8 Metropolitan Commissioner,

Mumbai Metropolitan Region Development Authority,

Bandra-Kurla Complex, Bandra (E),

Mumbai- 400 051.

Tel: 2659 4000

Fax: 2659 1264

Sub: Mumbai Trans Harbour Link Project- Clearance for the project

Ref: (1) This office letter no. MMB/ENG/MTHL/386, dtd. 4.1.2012

(2) Meetings held on 10.1.2012 and 23.2.2012 at MMB office

(3) Your letter no. EDIMTHL/MMB/Spans/12, dtd. 24.2.2012
written to M/s ARUP-CES-KPMG and copy endorsed to MMB

(4) Your letter no. ED/MMRDA/MMB/NC/12, dtd. 2.3.2012

(5) Your letter no. ED/MTHL/Clearances from various Depts. fland/
Meenngﬁz dtd. 14.6. 2012 forwafdlng minutes of meeting held
"‘'on 24.5.2012 by Metropolitan Commissioner

Sir,

Kind%y refer to the discussions in the above mentioned meetings and the

correspondence 'regard%ng above subject matter.

2 The Maharashtra Maritime Board hereby confirms and 'grants clearance for
the navigational spans in Thane and Panvel creeks for the proposed Mumbai
Trans Harbour Link (MTHL) Project as follows and also, clearance to work in the

harbour area.

Sr.No. . MName of creck Horizontal Clearance Vertical Clearance

1. Panvel creek | Two spans each with | 31 mtrs. above the chart
horizonta! clearance of | datum
100 mtrs.  between |

fender systems

measured perpendicular | ;

to the channel. ;

Bllr e MMRDAMTIR Bodge doc. M




o, T 81
Sr.No. Namé.‘_'éfué:reek Horizontal Ciearance Vertical Clearance ‘T
-8 Thane creek Two spans each with | 31 mirs. above the char’{}

horizontal clearance of | datum
94.6 mirs. between

i

fender systems
measured perpendicular
to the channel.

3. It is requested that the General Arrangement Drawings (GAD) with the
above requirements and copy of bid document, as and when ready, may please

be forwarded to this office.

Yours faithfu!Iyi“‘) L
U\j(ﬂ\}/ /’/

e
ChiefExecutive Officer,

Maharashtra Maritime Board, Mumbai.

C.C.

1) The Principal Secretary (Ports), Home Department, Mantralaya, Mumbai- 32 for
information please. _ ;

2) Regional Ports Gificer, Mora Group of Forts for information.

3) M/s Ambuja Cements Ltd. (Unit:; Panvel) Moha village, Near Ulwa Reti Bunder,
Post: Ulwa, Tal. Panvel, Dist. Raigad- 410 306 for information.

Gtiates lo MBMRDIAMTHL Sratgs oo
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:BFF(X:f_ﬁ_H_y ,é§2

Headquarters Office
Engineering Department

~Chhatrapati Shivaji Terminus
Mumbai — 400 001

Noi- W.641.BR.549 = " Date 18.01.2016.
Sr.DEN{Co)CST Mumbai

Sub: {i] Proposed I:onstructlon uf ROB acrnss Nerul- Uran

Suburban line at MTHL Km:17-420 near propnsed
Kharkopar Railway Station..

“{ii}Proposed construction of ROB across PNVL*URAN/

" JNPT line at MTHL Km:21.333 and between Railways

_ Km:83/23-27. '
" Ref: Your office ietter no.
i) BB!'W!?'SZMRQB;'MTHUKm 17- 420!MMRDA}DB dt 14.01. 2016
{il}BB}'WﬁSZURDBIMTHL{Km 21-333;'MMRDA/DB dt.15.01. 2016

_suut:nxu

. Wlth reference to the abcve .SubjECt “the ongmal p T drawlngs showing General
Arrangement drawing for the above Subject has been apprcved by Competent Authorrty of this
office wlth Pucca no. a!lotted to dr‘awlngs is as follows. 3

1'Sr.No. | . Description s ek TN pRe N, -
o4 | Proposed: ROB across Nerul- Uran Suburban | GM{W)BB/P-12517
G o line at MTHL Km 17.420 near praposed '
s Kharkopar rajlway station. it 3
2 .| Proposed ROB across™ PNVL—URAN-JNPT GM{W)BB/P-12516
- | line at MTHL" Km: 21, 333 and between 4,
] Ra[lways Km 83{23 27

On the above, B P. Copies of approved GAD's are sent herewith for mformatlon and further
necessary action.

K {C M. BISARE}
'XEN (BR-1])
_ For Chief Bridge Engineer
DA:- As above

i I . i ; 3 w

C/-i)Executive Engineer, MTHL, MMRDA ~, "~ . /
Bandra-Kurla Complex, Bandra{E) | - ; T
Mumbai-400 051. * For infermation & necessary action alongwith

- B.P.Copies of approved GAD's

)C.E.[C)MTP, Mumbai
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(e It et T feiesToT @ AYTs IUSEH)
(Wew oRaEd W IemRl HA6E, HIRG HR)

i Weg . 63,
Suney Nos 32 Mumbai JNPT Port Road Company Limited LIy
T I (A SPV of National Highways Authority of India) migaaﬁ—,ﬂ
R el - i Highway, Govt. of India) EIRZRIRS] .
i Road, (Minlstry of Road, Transpart & Hig A . ‘ a ,
e RIS §8T8, Project Implementation Unit I - A0l

LR Ak e Wher s el o=l ipak: R JHLITET, jqTaT /008 0 | 2 6 featie: 2¢.2.3010

afd,

Engineer-In Chief,

Mumbai Metropoiitan Region,
Development Authority,
Bandra-Kurla Complex,

Bandra (East), Mumbal - 400 051,

fa'W:-Proposed Mumbai Trans Harbour Link (MTHL) Project- Revised Proposal for
interchange in Chirle intergration of MTHL on NH-4B - reg.

In partial modification to this  office . letter of na:
TR O3/ O S LR AL e /g g, /qerder/004/2114,  dated $24.12.2015, No

Objection Certificate (NOC) of NHAI for proposed integration to NH-4B and SH-54 near
Chirle junction is here by conveyed subject to the following conditions:-

é 1. MMRDA to give an yndertaking to incur the additional expenditure on account of
time and cost overrun.

2. MMRDA shall submit an undertaking for transferring encumbrance free land to
M]PRCL before start of construction of service road.

3. Besides that an undertaking shall by them to provide proposed connectivity to NH-
17/M umbal Pune Expressway at the earhest S0 as to avoid trafﬁc congestlon on NH
4B, '

4. The port traffic to NPT shall not be affected because of this infringement and also

' the proposed work of 6/8 laning of port connectivity shall not be affected either,

B Any Comments/Suggestions/Objections raised by SPV partner of MJPRCL i.e. CIDCO
and JNPT shall be incorporated in the proposed integration in consultation with
‘NHAI and the additional cost thereon, if any, shall be borne by MMRDA,

[G4 BTaTed ; e 4. 9ft-5 GF 6, dFeR- 10, TR, qé%‘gfh 110075 mmr/ﬂaw 011-25074100/ 25074200 SeT: 011- 2509::3;
sorporate Off : No. G-5 & 6, Sector - 10, Dwarka, New Delni- 110078 Tel./Fax:011 -25074100/25074200 Fax : 011-2509

T e
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384

Accordingly, based on the above conditions, MMRDA shall frame the proposal ,

keeping in view our construction program in consultation with Authority Engineer of the
project and Project Director, PIU, Panvel at the earliest please.

Thanking You.
9T AT,
“ZaN1d
(T ., o8)
ARV IS (TohTahn) 0 TROIS=T e
9. 1. §. Jeder =
T TUIR, '
giaferdh:-
{i) PS to Chairman, MJPRCL and Member (F) for kind information please.
{if) qET AFIEYS (T iR 99y Pus, v Rardoe, RIS -
SewI & o

{ifi) CGM (T &A),CIDCO- for kind information and offering comments, if any.
(iv) Chief Manager (PPD), NPT - SITE&HRT & T \
(v) W(m),mmmmwﬁm-ma

fore

{vi} M/s STUP Cansultants Pvt. Ltd. - for information and necessary action.

W
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- T REEY TS (MTHL) Siei Faifere §iu-an 8'9.¥R\90 %
AT TRATE.

e . STUTSEIE U . §/R0/STHA/ ¥ ¢ Y [EATE 02/0R/R0%E,

o o1 ey forw U femd — e WO U (MTHL) Sieia wo.¥twe & CECE]
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TR T TIETAT SN 5 e Tt §R 0T SO ST et walEv et

ferieh Ru/R0/R0%Y ATEET 2 ST HeWIS! WIGT UM SATeret AR o T S THTT
SOt &7 A Ot TS e, ST STae e SR e e ST, T e
FEATRTS v/ T FRRRIG TSR STeIERS W1 ST SO STed T TREHET 3T
RIS ACHS O A B e RIIER ST SR SRR e
R/0R/R0%E TN AT A A, AT AMHA FAF 03/03/R0%8 st MMRDA
T Sore WA e SRREE 310l A SEe T e AT

Fz TTEAT Fei R6/03/20%E ST UAH ST o TET AEias, ol A SAE
o3jo3/R0%E At Rectean wiHler AR R SR S A 9/ W
Erefter] TR Deputy Conservator of Forest, Alibag T T Fewie SIHeE SO i

wmﬁwmaqucc /- (ST W Il U IS W R §9R STewl

vt T = € fEuie I %, ¢IURY f&. RQ/o3/R0%E T, },1¥,03,333/- T . LI
£, 23/03/R08E . ¥, ¥4, ¥, UED/- Tiae e oI, U S TrEAr i 18/03/30%E el
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oA s B m%a 492201, O H, 02144~ ~222016, *Aa

.............. dycfalibag@raahatorasy gernin ;
qa‘ _____________________
% = - a9 s - e
AT TR TR TeREVY ) _ o
e ; Hag URAET Yeu (MTHL) Hevie
... %
{sass__ 0063 [ TAACE FAOT-A7 47,4170 T
| o alallt | AT .
i - —
o T SITaE 3. a/zo/aﬁa/’b:t 6 | /2015-16.
HfoEmT - 402 201, Rt 33/02/2016.
i,

AT TAETETT,
BT,

FEH:- 1) FeINTATESI UF . UF #. 8-89/2013-U%dT, 1@, 22/1/2016.
2) IT FRTAATRET U . 4/20/91He/4825, T&aiw 1/2/2016.

3) SrEE AT, a$ TR Yo e wiketon, Hag
YMAPSIH T &A1 22/3/2016.

Has-o=w T e Uz Red-mar @eill #g (MTHL) Ao 47.4170
oy g 87 ARiEr Sy SR FeE el 3 HiUE TR
deaa: Ay ol 38,
AR GeRTT O wEie 2 3ead dcaaell T HE FHN SEEwd
GF AEEET T SeRe H%A 9RO a]oiEdd g 3 g HEare Hiel
%, oy FewAT UL @ A 14/07/2014 qdTET 3G, HeX UEAE HIEI
A HiAATE OTeay udTe ool FoET quﬁ?swmmaﬁm
qUTTTATOT 3iATSA ded FAe B Foed.
qol UB-ai @, ad feell Iriwger uRuT . 12- 2/201ommm
Rfies - 16/02/2016  3ead  WeX e faomgs 3 afkeada s
IETTACY TG HiAeTSd YUMot S10T AR AR, RN URAGIe b 3w
A SROEIST FHT GUATT eh 3k
W@%Wﬁm Ias FEEvR W e miewor, dad aneh
\
V —zrmmém o ReiF 22/03/2016 3wl Tﬁmﬁ‘m UEATETeie &4 Iraerel wih
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EXHIBIT FF

F. No. 8-89/2613-FC
Government of India
Ministry of Environment, Forest and Climate Change
(FC Division)
Indira Paryavaran Bliawan.
Aliganj, Jorbagh Road,
New Delhi - 110003

Dated: 22" January. 2016
To
The Principal Secretary (Forests),
Departruent of Environment & Forests,
Government of Maharashira,
Nagpuar,
Sub:  Diversion of 47.4170 ha of forest land in favour of the Executive Engineer

(MTHL), MMRDA, Bandra Kurla Complex, Bandra (E}, Muambai for six Janing

of Mumbai Trans Harbour Link Road in Raigad & Thane district in the State of
Maharashtra.-regarding.,

Sir,

I am directed to refer to the Government of Maharashtra letier No, FLD-1313/CR-
206/F-10 dated 30" September 2013 on the above mentioned subject seeking prior approval
of Central Government in accordance with Section-2 of the Forest (Conservation) Act, 1980
and to say that the propesal has been examined by the Forest Advisory Commitice constituted
by the Central Government under Section-3 of the said Act.

After careful examination of the proposal of the State Government and on the basis of

the recommendations of the Forest Advisory Committee, the Central Government hereby
conveys the ‘in-principle’ approval for diversion of °47.4170 ha of forest land in favour of the
Executive Engineer (MTHL), MMRDA, Bandra Kurla Complex, Bandra (), Mumbai for six

laning of Mumbai Trans Marbour Link Road in Raigad & Thane district in the State of

Maharashtra, subject to fulfillment of the following conditions:-

i. Legal status of the diverted forest land shall remain unchanged

i. Compensatory afforestation over the non-forest land equal in extent to the forest
land being diverted shall be raised and maintained by the State Forest Department
at the cost of the User Agency.. Sl

1ii, The land identified for the purpose of CA shall be clearly {.iepacu.d on a Survey of

India toposheet of 1:50,000 scale.

iv, The User Agency shall transfer the cost of raising and  maintainiv ¢ the

- compensatory alforestation, at the current wage rate, to the State Eo;m

{'}x.pammm The scheme may include appropriate provision for antici ipated cost
inerease for works scheduled for Sui}%quem years,

V. The State Government shall charge the Net Present Value (NPV) of the forest land
‘being diverted under this proposal from {i"ze User Agency as-per the ordees of the
Hon’ble Supreme Court of India dated 28.03.2008, 24.04.2008 and 09.05.2008 in
Writ Petition (Civil)y No. 202/1995 and the guidelines issued by this Ministry vide
its letter No. 5-3/2007-FC dated 05.02.2009 in this regard.
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V1.

vii.

viii.

1%,

Xi.

Xil

xlil.

Xiv.

AV.

Xvi.

XVil.

Xviit,

XiX.

At the time of payment of the Net Present Value (NPV) at the then prevailing rate,

the User Agency shall furnish an undertaking to pay the additional anount of NPV,

if so determined, as per the final decision of the Hon’ble Supreme Court of [ndia.
All the funds received from the User Agency under the project, shall be transferred

to Ad-hoc CAMPA in the Saving Bank Account pertaining to the State concemed.
The user agency shall take prior pmmsaum from Hon'ble National Green
Tribuval before issue of order for diversion of forest land in ac_cmdanca-, with the
flon’ble Mumbai High Court, Nagpur Bench orders dated 27/4/2005 and 7/6/2006
‘in Wril Petition No. 1277/2000 as per which permission of Hon’ble High Court is
necessary for taking up projects and activities in forest areas within 10 K from
protected areas. in accordance with Accordingly, this condition may be stip alated
in the in-principle approval.

The state government/user agency shall take prior permission from Hon ble High
Court for Mangrove cutting before issue of order for diversion of the forest land in
accordance with Hon’ble Mumbai High Court order dated 27/1/2010 in PIL. §7 of
2006.

The state government/MMRDA  shall Jmplemcnl the mitigation measures
recommended by the BNHS as modificd by the State Board for Wild Life, at the
project cost, The state government shall identily the recommendations which are
to be implemented by the state forest department. if any, and cost of suck
activities shall be deposited with Ad-hoc CAMPA., For the activities to be taken
up by MMRDA they shall submit an undertaking to the effect that the the
activities will be taken up at the project cost.

Final notification for declaration of the area of 16.90 sq. km. in Thane creek of
Thane district as sanctuary shall be issued before grant of %hgc I apgroval,
MMRDA shall contribute in establishment and management of the sanctuary.
mocdalities for which shall be worked out by the state government.

‘Maharastra Forest Department, through its Mangroves and Marine Biodiversity
Conservation Foundation shall prepare a Mangroves and Marine Biodiversity
Conservation Plan which shall be implemented at the project cost,

Non-forest land to be transferred and mutaied in Tavour of the State Forest

Department for raising Compensatory Afforestation shall be notified as reserved

Forest under Section-4 or Protected Forest under Section-29 of the Indian Forest

Act, 1927 or under the relevant Section(s) of the local Forest Act.

The User Agency shall obtain the Environment Clearance as per the provisions of

the Environmental (Protection) Act, 1986, if required.

No labour camp shall be established on the forest land. "

The User Agency shall provide fuels preferably alternate fuels to the labourers and

the stalf worknm at the site 50 as to avoid any dammm and pz&:;\suﬁ» on the nearby

forest ares

The boxmd&r} of the diverted forest land, as applicable, shall be demarcated on

ground at the project cost, by erecting four feet high reinforced cement concrete

pillars, each inscribed with its serial number, forward and back bearing and

distance from pillar to pillar.

The layout plan of the proposal shall not be changed without the prio
the Central Government,

The forest land shall not be used for any purpose other than, that specified in the
pt aps)ml

¢ approval of
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*xxi.

xxii,

XX,

XXIV.

XXV,

XAVi,

XXV

XXVIH,
XXX,

HXX.

XXX,

XX,

XRx1il.

The forest land proposed to be diverted shall under no circumstances be transferred
to any other agency, department or person without prior approval of the Cantral
Government.

No damage to the flora and fauna of the adjoining area shall be caused.

The user agency in consultation with the Stale Government shall create and
maintain alternate habitat/home for the avifauna, whose nesting trees are to be
cleared in this project. Birds nests artificially made out of eco-friendly meterial
shall be used in the area, including forest area and human settlements, adjoining the
forest area being diverted for the project.

Felling of trees on the forest land being diverted shall be reduced to the bare
minimum and the trees should be felled under strict supervision of the State Forest
Department,

The User Agency shall raise strip plantation on either sides of the road and cantyal
verge at the projeci cost, as per IRC spevification, with maintenance of 7-10 vears.
The User Agency shall also submit design of providing at least 2-3 rows of long
rotation indigenous trees. as per provision of IRC-SP-21-2009 {(Guidelines on
landscaping & tree plantation), on either sides of the road before final clearance.
Wherever possibie and technically feasible, the User Agency shall undertake
afforestation measures along the roads within the area diverted under this approval,
in consultation with the State Forest Department at the project cost,

The reclamation of quarry should be done under the supervision of the State Forest
Department. The quarry shail be  reclaimed and afforested completely before the
project is closed.

Overburden shall not be dumped oulside the width of  the road. The muck
generated in the earth cutting will be disposed off at the designate dumping sites
and in no case the muck/debris shall be allowed o roll down the hill slopes,

The User Agency will provide retaining walls, breast wall and drainage as per
requirement to make the slope stable.

The User Agency will undertake comprehensive soil conservation measures 1l the
project cost in consultation with the State Forest Department.

The State Government shall complete settlement of rights, in terms of the
Scheduled Tribes and Other Traditional Forest Dwellers (Recognition of Forest
Rights) Act, 2006, if any, on the forest land lo be diverted and submit the
documentary evidence as prescribed by this Ministry in its letter No. 11-9/1958-FC
(pt.) dated 03.08.2009 and 05th February, 2013, in support thereol:

The User Agency will assist the'Statc Government in preservation of flora and
fauna of the area in accordance with the plan prepared by the Chief Wildlife
Warden of the State. Attention will be particularly given to providing safe crossing
and corridors for wildlife species and protecting sensitive habitat like wetlands,
grasslands and woodlands from degradation. Where canopy continuity is required
for particular species, special measures shall be preseribed by the CWLW for
providing crossing points. Where cerfain {rees used for nesting/rookeries of spcﬁias
like birds of prey, herons, storks, hornbills, etc.. are to be destroyed, slternative
structure shall be provided and the trees transplanted,

The User Agency shall not collect any toll from the vehicles carrving Torest
officers on duty. S '

The designing of culverts/bridges, iI any, over the natural streamsfriversicanals

shonld be done in such a manner that it does not hamper the natural course of
water, does not give rise to water-logging, and also does not hamper movement of

wild animals.

T TR T T b e T e e T L s s e e o T T T T T T T R T o
R T e T P T L L T L B e LR e T S e e T AT N T : i
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NXXIV. The User Agency shall submit the annual self compliance report in respect of the
above conditions to the State Government and to the concerned Regional Officer of
the Ministry regularly. :

XXXV. Any other condition that the concerned Regional Oftice of this  Ministey nLy
stipulate, from time to time in the interest of conservation, protection and
development of forests & wildlife,

XXXV, The User Agency and the State Government shall ensure compliance 1o provisions
of the all Acts, Rules, Regulations and Guidelines, for the time being in force, as.
applicable to the project.

After receipt of the compliance veport on fulfillment of the conditions mentioned
above, the proposal shall be considered for final approval under Section-2 of the Forest
(Conservalion) Act, 1980. Tiil receipt of the said final/Stage-IT approval of the Central
Govermnment from this Ministry, transfer of the said forest land fo the User Agency shal not
be atfected by the State Government.

Yours faithfully,

N ;
\L\i£) )

“{Sandeep Sharma)

Assistant Inspector General of Forests (FC)

Copy to:
1. The PCCF, Government of Maharashtra, Nagpur.
2. The Nodal Officer, Office of the PCCF, Govl. of Muharashtra, Nag pur.
3. The Add. PCCF (Central) Regional Office, Nagpur.
4, User Agency N
5. Guard file/Monitoring Cell. -\{)),C} ni RO

{Sandecp E‘h;‘u;rma)
Assistant Inspector General of Forests (°C)
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